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ITEM NO.1               COURT NO.1               SECTION III

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Civil Appeal No(s).329-330/2004

GHAZI SAADUDDIN                                    Appellant(s)
                                VERSUS
STATE OF MAHARAHSTRA THR. SECY & ORS.              Respondent(s)

[THREE  JUDGES  BENCH  MATTER]  [ONLY  I.A.  NO.  195658/2025-EARLY
HEARING APPLICATION IN W.P. (C) NO. 180/2004 IS LISTED UNDER THIS
ITEM]  
WITH
W.P.(C) No. 180/2004 (PIL-W)

IA No. 195658/2025 - EARLY HEARING APPLICATION
 
Date : 15-01-2026 This I.A. was called on for hearing today.

CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE JOYMALYA BAGCHI
         HON'BLE MR. JUSTICE VIJAY BISHNOI

For Appellant(s)   Mr. Prashant Bhushan, AOR
                   Ms. Alice Raj, Adv.
                   
                   Mr. Rameshwar Prasad Goyal, AOR
                   
For Respondent(s)  Mr. Guru Krishna Kumar, Sr.Adv.

    Mr. Nachiketa Joshi, Sr.Adv.
    Ms. Ruchi Kohli, Sr.Adv.
    Mr. Santosh Kumar, Adv.
    Mr. Praneet Pranav, Adv.
    Mr. T.Bhaskar Gowtham, Adv.
    Ms. Aditi Tripathi, Adv.
    Mr. Vikas C.Shukla, Adv.
    Mr. Subodh Patil, Adv.
    Mr. Raghu Vamsy Dasika, Adv.
    Mr. Amit Sharma, Adv.
    Ms. Alabhya Dhamija, Adv.
    Ms. Himadri Haskar, Adv.
    Ms. Sindoora VNL, AOR
    Ms. Thithiksha P., Adv.

    Mr. S. C. Birla, AOR

                   Mr. A. Raghunath, AOR

                   Mr. S. P. Sharma, AOR

                   Mr. B. Krishna Prasad, AOR
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                   Mr. Sandeep Singh, Adv.
                   Mr. R. C. Kohli, AOR
                   
                   Mr. Gurmeet Singh Makker, AOR
                   
                   Mr. Aman Vachher, Adv.
                   Mr. Dhiraj, Adv.
                   Ms. Anshu Vachher, Adv.
                   Mr. Ashutosh Dubey, Adv.
                   Mr. Abhishek Chauhan, Adv.
                   Mrs. Reeta Dewan Puri, Adv.
                   Mr. Amit Kumar, Adv.
                   Mr. P. N. Puri, AOR
                   
                   Mr. Raj Bahadur Yadav, AOR
                   
                   Mr. Vikrant Yadav, Adv.
                   Mr. Kanu Agrawal, Adv.
                   Mr. Apoorva Kurup, Adv.
                   Ms. Shradha Deshmukh, Adv.
                   Ms. Sunita Sharma, Adv.
                   Ms. Nidhi Khanna, Adv.
                   Mr. Aman Mehta, Adv.
                   Dr. N. Visakamurthy, AOR
                   Mr. S.N. Terdal, AOR                   
                   
                   Mr. Aniruddha Joshi, Sr. Adv.
                   Mr. Siddharth Dharmadhikari, Adv.
                   Mr. Aaditya Aniruddha Pande, AOR
                   Mr. Shrirang B. Varma, Adv.
                   
                   Ms. Bharti Tyagi, AOR

                   Applicant-in-person, AOR

                   Mr. Bhaskar Y. Kulkarni, AOR
                   
                   Ms. K. V. Bharathi Upadhyaya, AOR
                   Ms. Pritama, Adv.
                   Dr. Sunita, Adv.
                   Ms. Shaivani, Adv.
                   Mr. Bipin Vinayak Chandan, Adv.
                   Mr. Sufyan Hasan, Adv.
                   Ms. Hema Malik, Adv.
                   

      Mr. Sanjiv Kumar Jain, Adv.
    Mr. Narendra Pal Sharma, Adv.
    Mr. Hitesh Kumar Sharma, Adv.
    Mr. Desh Pal Singh, Adv.
    Mr. Anupam Kumar, Adv.
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    Mr. Sanjeev Kumar, Adv.
                   Dr.  Nafis A. Siddiqui, AOR

                   Mr. Shekhar Kumar, AOR

                   Ms. Purnima Krishna, AOR
                   
                   Mr. Mohd. Irshad Hanif, AOR
                   Ms. Rifat Ara Butt, Adv.
                   Mr. Suhaib Samad, Adv.
                   Mr. Virender Maurya, Adv.
                   Mr. Danish Sher Khan, Adv.                   
                   
                   Ms. Kumud Lata Das, AOR
                   Mr. Athar Alam, Adv.
                   Ms. Sumbul Athar, Adv.
                   Mr. Harsh Ajay Singh, Adv.
                   Mr. Siddhant Narayan Das, Adv.                  
                   
                   Mr. Prasanna S., AOR
                   Ms. Disha Wadekar, Adv.
                   Ms. Injila Muslim Zaidi, Adv.
                   Mr. Ashish Reddy, Adv.
                   Mr. Prasanna B, Adv.
                   Ms. Varishtha Singh, Adv.                   
                   
                   Mr. Abhishek Atrey, AOR
                   Dr. Abhishek Atrey, Adv.
                   Ms. Vidyottma Jha, Adv.
                   Mr. Brijesh Kumar, Adv.
                   Mr. Jagdeep Sharma, Adv.                   
                   
                   Mr. Aditya Bharat Manubarwala, Adv.
                   Ms. Tanishka Grover, Adv.
                   Mr. Harsh Tyagi, Adv.
                   Ms. Charvi Virmani, Adv.
                   Mr. Bharat Thakorlal Manubarwala, AOR           
                   
          UPON hearing the counsel the Court made the following
                             O R D E R

1. List the matters on 04.02.2026.

2. IA No. 195658/2025 in WP (C) No.180/2004 stands disposed

of accordingly.

(SATISH KUMAR YADAV)                             (PREETHI T.C.)
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